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Shri Kolla Venkaiah : In view of the
differences between our Government and

the Government of tbe UAR and in view
.of the fact that President Nasser has openly
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condemned the American air raids in
Vietnam while our Prime Minister has
just appreciated the faith of the President
of the United States in peace in Vietnam,
and in view of the fact that the President
of the UAR has expressed that the Chinese
activities, as far as Africa is concerned,
are in no way improper while our spokesmen
express differently, may I know whether
Government propose to discuss all these
differences either in the conference or in
the bilateral talks with UAR ?

Shri Dinesh Singh : With due res-
pect to the hon. Member, I would like to
point out that this basis is completely
wrong : there is no difference. I think
these differences are being attempted to
be projected by a certain country whose
newspapers he probably reads.
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Rev. Michael Scott

*720. Shri Madh uLimaye : Will the
Minister of External Affairs)bc pleased
to refer to the reply given to Starred Ques-
tion No. 1556 on the gth May, 1966 and
state

(a) whetter Rev. Michael Scott fo.-
warded the Naga Underground’s letter to
the Burmese Government on his own or
in consultation withjor with the consent
of the other two members/or either of the
two members of the now defunct Peace
Mission : and

(b) if the reply to part (a) above be in
the affirmative, the action taken by Go-
vernment against the other Peace Mission
Member/or Members ?

The Minister of State in the Minitry
of External Affairs (Shri Dinesh Singh):
(a) As  already stated by the Foreign

Ministeron the floor of the Housein
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reply to short notice question No. 17
on 12th April, 1966, and in his statement of
20th April, 1966, Rev. Michael Scott acted
wholly on bis own and did not consult
the other two members of the Peace
Mission.

(b) Does not arise.
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Shri Swell : I would like to under-
stand the meaning of this expression
‘underground’. The leaders of this
hostile Naga group bave been moving
about freely in the country ; they came
out here to Delhi a number of times to
have parleys with the Prime Minister.
In what sense are they ‘under ground’ ?

Shri Dinesh Singh : We should con-
sider changing the name, Sir.

Shri Hem Barua : Sir, when Rev. Mich-
gel Scott was playing bost to Mr, Phizo in
London, he was trying to internationalise
the Naga problem. As an instance of this,
it may be cited that he had already decided
to approach the UN Secretary-General
and request him to arbitrate in the so-called
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Indo-Naga dispute. In that context, may

1 know whether our Government has spe-
cially told Britain that the British soil must
sotbeallowedto be used by Rev. Michael
Scott for anti Indian propaganda and if she
allows it to be done like that, India would
eonsider it to be an unfriendly act by a
member of the Commonweelth ?

Shri Dinesh Singh : This was men-
tioned in the House on the last occasion
when tbe bon. member asked whether the
Prime Minister has acquainted the British
Prime Minister about this.

Shri Hem Barua : On the previous
occasion, the question was different.

Mr. Speaker : He wants to  know
whether it has been conveyed to Britain
shat this would be considered an unfriendly
act.

Shri Dinesh Singh: No, Sir; we bave
mot conveyed in those terms.

Shri Hem Barua : Why not ? What
are they doing, Sir ?

Mr. Speaker: He cannot enter into
srguments ; he can only seek information.
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Shrimati Savitrli Nigam: In view of
the fact that Rev. Michtael Scott is still
inulging in such objectionale activities
snd making such damaging statements
against our national interest, may I krow
whether thehon. Minister or the Prime
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Minister thinks it proper to write to the
British Prime Minister that this type of
action’by a British national on British soil
is highly objectionable and against the
Commonwealth interests ?

Mr Speaker : The same question was
put by Mr Hem Barua.

Shrimati Savitri Nigam : I am not
asking why she has not written. I want
to know whether she is going towrite or not.

Mr: Speaker : About what has been
writtep, that has been answered.
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Shri Bade : In reply to Mr. Hem
Barua’s quesion be said, that they have
not written to Britain; saying this would be
considered an unfriendly act. Naturally
the question arises eas to what they bave
written to the British Government, whether
it is not justiflable or they should discon-
tinue it and what is the reaction of the
British Government to our note ?

Shri Dinesh Singh: “Unfriendly act”
has a specific meaning and connotation in
diplomatic correspondence. That is why
we have not used those words. I think
it would not be proper for me to divalge
the details of the correspondence of our
Prime Minister with the British Prime
Minister on this matter,





